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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 417 of 2022

IN THE MATTER OF:
NIRANJAN BAGCHI ...APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS . ...RESPONDENT

ADDITIONAL AFFIDAVIT ON BEHALF OF THE NATIONAL MISSION FOR
CLEAN GANGA IN COMPLIANCE OF THE ORDER DATED 27.05.2025

MOST RESPECTFULLY SHEWETH:

I, Anup Kumar Srivastava, S/o Late P. L. Srivastava, aged 59 years presently posted as the
Executive Director, Technical in the National Mission for Clean Ganga (NMCG), O/o WR, RD &
GR, Ministry of Jal Shakti, New Delhi and am duly authorized and hereby solemnly affirm and
state as under:

1. ThatIam duly authorized for and on behalf of the Respondent No. 9 to swear to the present
affidavit. I am fully conversant with the facts and circumstances of the present case from the
records.

2. That I have been authorized to swear this affidavit on behalf of NMCG by the Competent
Authority. Further, it is stated that I have gone through the relevant files and records in the
present case.

3. That at the outset it is submitted that NMCG is one of the authorities constituted in
accordance with the provisions of sub-section 3 of Section 3 of the Environment
(Protection) Act, 1986 vide notification no. S.0. No. 3187(E) dated 07.10.2016, published in the
gazette of India. NMCG has been mandated with for the implementation of programs for
protection, prevention and rejuvenation of river Ganga and its tributaries christened as the
Namami Gange Programme (NGP) of the Central Government.

. That it is respectfully submitted that the Hon’ble National Green Tribunal, vide order
dated 16.12.2024, directed the Chief Secretary, Government of Uttarakhand, to initiate

v, 223\ appropriate legislative as well as executive action for the removal of encroachments

| from the floodplain zone of River Rispana within a period of one month, in order to
/ ensure compliance with the provisions of the Environment (Protection) Act, 1986 and
the binding directions issued by the Hon’ble Supreme Court and the Hon’ble Tribunal
concerning regulation of constructions in floodplain areas.

It is further submitted that, being aggrieved by the aforesaid order, the State of
Uttarakhand preferred an appeal before the Hon’ble Supreme Court. The Hon’ble
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Supreme Court, vide order dated 10.02.2025, took note of the submissions made on
behalf of the State with respect to Clause 6(3) of the River Ganga (Rejuvenation,
Protection and Management) Authorities Order, 2016, particularly the second proviso
thereto, which mandates that the National Mission for Clean Ganga (NMCG) shall
undertake a review of completed constructions prior to initiation of any removal action.

In view of the above, the Hon’ble National Green Tribunal, vide subsequent order
dated 13.02.2025, was pleased to implead the NMCG as a party to the proceedings for
appropriate consideration in the matter.

. That in compliance with the directions of the Hon’ble Tribunal order dated 13.02.2025,
NMCG, vide letter dated 30.04.2025, reiterated its request to the Uttarakhand Irrigation
Department to furnish a comprehensive report detailing the floodplain zoning along the
banks of River Rispana. An affidavit incorporating these developments was duly filed
before the Hon’ble Tribunal by NMCG on 05.05.2025.

. That it is further submitted that, vide order dated 27.05.2025, this Hon’ble Tribunal
observed that while NMCG had referred to the second proviso of Clause 6(3) of the
NMCG Authority Notification, 2016, the requisite review was to be undertaken.
Accordingly, vide Office Memorandum No. L-25012(11)/7/2025-O/0 ED(TECH)
dated 17.07.2025, NMCG constituted a Multi-Agency Committee comprising
representatives from NMCG, Irrigation Department (GoUK), SMCG, NIH, and the
District Magistrate, Dehradun, for verification of constructions, preparation of a review
report, and recommendations. The Committee was directed to submit its findings within
20 days.

Copy of the NMCG Office Memorandum No. L-25012(11)/7/2025-O/0 ED(TECH)
dated 17.07.2025 is marked and annexed herewith as Annexure 1.

. That it is respectfully submitted that the matter was listed before the Hon’ble tribunal
on 18.08.2026 wherein the Tribunal directed that:

“The State of Uttarakhand and its instrumentalities (respondents no. 1 to 8) are
directed to provide requisite information to NMCG within three months; the DG,
NMCG is directed to act under Section 6(3) of the River Ganga (Rejuvenation,
Protection and Management) Authorities Order, 2016 within six months. Further
Action Taken Reports (ATRs) are to be filed by respondents no. 1 to 8 within two weeks
next to three months and by respondents no. 9 to 12 within two weeks next to six
months.”

. That it is respectfully submitted that the Committee convened seven meetings and
undertook two field visits for detailed examination of the matter.

It is further submitted that the State authorities, vide letter dated 03.01.2026,
furnished requisite information identifying a total of 330 structures located within the
1-in-5 year flood return zone (active floodplain) of River Rispana.

Pursuant thereto, the Committee submitted its report vide email dated 27.02.2026,
wherein, inter alia, six (06) structures—based on the information provided by the
State—were identified as “legal” structures situated within the active floodplain, and
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their adverse impact on river flow and ecological integrity was also highlighted. The
classification of the said structures is as follows:

a) Structures situated in active flood plain zone: 330
al) Structures categorized as legal in nature: 06
a2) Structures categorized as illegal: 324

b) Structures existing since-
b1l) Prior to 07.10.2016: 301
b2) After 07.10.2016: 29

It is further respectfully submitted that the details of the aforesaid six (06) “legal”
structures, including their ownership, year of construction, and impact of these
structures on the river and location particulars, have been duly captured in the
Committee’s report, thereby enabling verification of their status and facilitating
appropriate action in accordance with the applicable legal framework.

Copy of the Committee report along with State report dated 03.01.2026 is marked and
annexed herewith as ‘Annexure 2 (Colly.)’.

. That it is respectfully submitted that, following the inspection and finalization of the
Committee Report, the said Report along with its findings was circulated to the State
Government vide letter dated 23.03.2026. The communication, inter alia, conveyed the
findings of the Committee regarding the status of structures located in the active
floodplain of River Rispana, including identification of certain “legal” as well as other
structures and their impact on river flow and ecology. The State Government was
accordingly requested to take necessary action in a time-bound manner in accordance
with the provisions of the NMCG Authorities Order, 2016 and in compliance with the
directions of the Hon’ble Tribunal.

Copy of the NMCG letter dated 23.03.2026 regrading circulation of report to the state
is marked and annexed herewith as ‘Annexure 3°.

. That it is further respectfully submitted that, pursuant to the findings of the Committee
Report and in accordance with the provisions of Section 5 read with Section 3(3) of the
Environment (Protection) Act, 1986, as well as the powers conferred under the River
Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016, NMCG
issued Show Cause Notices dated 24.03.2026 to the concerned authorities in respect of
the identified structures. Accordingly, notices were issued to Nagar Nigam, Dehradun
in respect of four (04) structures, namely Samudayik Sochalaya, Government
Transformer Room, Samudayik Bhavan, and another Nagar Nigam Samudayik
Sochalaya; to Jal Sansthan, Dehradun in respect of the Pump House near Samudayik
Bhavan; and to the Director, Primary Education, Directorate of Education,
Government of Uttarakhand in respect of the Government Primary School (Rajkiya
Prathmik Vidyalaya, Chander Road). The said notices, inter alia, highlighted that the
aforesaid structures are located within the active floodplain of River Rispana and may
cause obstruction to river flow and/or pollution, and called upon the concerned
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authorities to show cause as to why appropriate action, including removal of such
structures, should not be taken in accordance with applicable provisions of law.

Copy of the Show Cause Notice dated 24.03.2026 to Nagar Nigam, Jal Sansthan and
Government Primary School is marked and attached as herewith as ‘Annexure 4
(Colly.)’.

That it is respectfully submitted that NMCG, vide letter dated 24.03.2026, issued
specific directions to the State of Uttarakhand, and apprised the State of the presence
of structures within the active floodplain of River Rispana and their potential impact on
river flow and ecology, and called upon the State to take appropriate remedial measures
in accordance with applicable provisions of law. Vide this communication, following
directions have been issued to the State:

a) Take necessary action for removal of illegal structures identified in the said report
as falling within the active floodplain, so as to ensure uninterrupted river flow and
preservation of ecological functions;

b) Install boundary pillars at suitable intervals clearly demarcating the active
floodplain along the river; and

¢) Take appropriate measures to prevent any further encroachment or reconstruction
within the active floodplain.

Copy of the Direction dated 24.03.2026 issued to the State is marked and annexed
herewith as ‘Annexure 5°.

That it is respectfully submitted that, in response to the Show Cause Notice issued by
NMCG, the Uttarakhand Jal Sansthan submitted its reply vide letter dated
06.04.2026, wherein it has stated that the pump house located near the community
building in Dalanwala area, identified within the 1in 5-year flood zone of River
Rispana, is a critical component of the drinking water supply system. Further, it has
informed that the process of identification of an alternative site and arrangement of
funds for relocation of the superstructure of the pump house (excluding the
underground borewell) has been initiated and is under progress.

Copy of the Jal Sansthan reply dated 06.04.2026 is marked and annexed herewith as
‘Annexure 6°.

- That it is respectfully submitted that replies to the Show Cause Notices issued to Nagar
Nigam Dehradun and the Director, Primary Education are awaited in respect of the

structures identified within the active floodplain zone.

. That it is respectfully submitted that the necessary coordination with the State

authorities is being undertaken to ensure compliance with environmental norms and
appropriate action, including removal, rehabilitation or regulation of structures, as the
case may be, in a time-bound manner, in accordance with law.

That the answering Respondent respectfully submits that all necessary steps have been
undertaken to ensure future compliance with the provisions of the Authorities Order,
2016. NMCG remains committed to its statutory responsibilities and continues to guide
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and inform all concerned authorities and agencies for adherence to environmental
regulations governing the River Ganga and its tributaries.

16. That, the answering respondent herein craves leave of this Hon'ble Tribunal to file

additional replies, if so required in future. %@

DEPONENT

VERIFICATION

21 APR 2006

Verified at New Delhi on this'day of ----- April, 2026 that the contents of the aforesaid
affidavit are true and correct to my knowledge and belief and nothing material has been

concealed therefrom. w

Date: 21.04.2026 DEPONENT

Place: New Delhi

ATTESTED
AN
NOTARY PUBLIC
91 APR 206
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| National Mission for Clean Ganga
No.: L-25012(11)/7/2025-O/0 ED(TECH) NMCG Dated 17.07.2025

n

Office Memorandum

Subject:_Constitution of a Committee in the matter of Original Application No. 417/2024 Titled
Niranchan Bagchi Versus State of Uttarakhand & Ors. pending before Hon’ble NGT Principal
Bench, New Delhi regarding unauthorized encroachments and discharge of untreated waste into
River Rispana, Dehradun- Reg

This is in reference to the above captioned matter pertaining to the issue of unauthorized
encroachments on the dry riverbed of River Rispana in Dehradun and the discharge of untreated
waste into the river, causing severe environmental degradation.

2. Vide Order dated 27.05.2025 in the above-captioned matter, the Hon’ble Tribunal has directed
for a comprehensive review of constructions on the riverbed/floodplain of River Rispana by
NMCG and submit a detailed compliance report before the next date of hearing on 18.08.2025.
Accordingly, a Committee, as under, with the approval of competent authority, is constituted:

A. Composition of the Committee:

i.  Shri Dheeraj Joshi, Director (Projects), NMCG — Chairman
ii.  Chief Engineer, Irrigation Department, Government of Uttarakhand or his nominee not
below the rank of Superintending Engineer — Member
iii.  One representative from State Mission for Clean Ganga, Uttarakhand — Member
iv.  One representative from National Institute of Hydrology (NIH), Roorkee — Member
v.  District Magistrate, Dehradun or his nominee — Member Secretary

B. Terms of Reference:

1. Undertake a field-level verification of the identified constructions along River Rispana;
ii.  Prepare a detailed review report enumerating: Number and nature of structures reviewed,
findings on each structure, Action Recommended (removal/ regularization/ retention);
iii.  Status of enforcement of any past actions;
iv.  The Committee is to submit its report within 20 days from the issue of this OM.

3. The committee will conduct site inspections as necessary, and prepare and submit a detailed
compliance report to NMCG. A brief note on this matter is also attached for reference purpose
by the members of the Committee.

This issues with the approval of Director General, NMCG.

Encl: as above. @: 999 5/
t1-l

(Anup Kr Srivastava)
ED (T), NMCG
Email: ed-technical@nmcg.nic.in

e, (e ufda dAared, v Sarge, a4 e site oo gearer Ferer, sed aeee)
UIH 0, Hole WIS a6 deee toisd, sfeser de, af fR[Rewl-110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-110002
Ph.: 011-23072900, 23072901
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To,

1. Shri Dheeraj Joshi, Director, NMCG, email: deputy-secretary@nmce.nic.in
) Chief  Engineer, Irrigation  Department, Government of Uttarakhand,  email:
Enic.irrigationuk@gmail.com , Add: Office of the Chief Engineer, Irrigation Department
Yamuna Colony, Dehradun — 248001, Uttarakhand
3. District Magistrate, Dehradun, email: dm-deh-ua@nic.in , add: 15-17, Nardev Shastri Marg,

Race Course, Dehradun, Uttarakhand 248001

Copy for necessary action to (with request to nominate suitable officer for this Committee)

1. Project Director, State Mission for Clean Ganga, Uttarakhand, email:
spmgngrba.utk01@gmail.com , add: 105, Rajpur Road, Near RTO office, Dehradun - 248001,
Uttarakhand

2. Director, National Institute of Hydrology (NIH), Roorkee, Email: dir.nihr@gov.in, add:
National Institute of Hydrology, Roorkee - 247667 (Uttarakhand)

Copy for kind information to:

PS to DG NMCG
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REPORT OF THE COMMITTEE CONSTITUTED BY
NATIONAL MISSION FOR CLEAN GANGA, NEW

DELHI FOR “UNAUTHORIZED ENCROACHMENTS
AND DISCHARGE OF UNTREATED WASTEWATER

INTO RIVER RISPANA, DEHRADUN”

[In the Hon’ble NGT Matter of OA No. 417/2022 -
Niranjan Bagchi Vs State of Uttarakhand & Ors.]
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EXECUTIVE SUMMARY

The present NGT case OA No. 417/2022 (Niranjan Bagchi vs. State of
Uttarakhand) concerns with the grievance raised in the present application that pertains
to structures on the floodplain zone of River Rispana in Dehradun and the discharge of
untreated domestic sewage, dairy waste, and industrial effluents into the river, leading to
significant environmental degradation. With Tribunal directing vide its order dated
27.05.2025, for a comprehensive review of construction on the riverbed/flood plain of

River Rispana by NMCG and submit a detailed compliance report in the matter.

Pursuant to NGT Order dated 27.05.2025, NMCG constituted a Joint Committee
comprising of representatives from NMCG, Irrigation Department (GoUK), State Mission
for Clean Ganga (SMCG), National Institute of Hydrology (NIH), and District Magistrate
or his nominee, Dehradun with a mandate to conduct field-level verification of the
identified constructions along River Rispana; Prepare a detailed review report
enumerating: Number and nature of structures reviewed, findings on each structure,
Action Recommended (removal/regularization/ retention); Status of enforcement of any

past actions, and submission of a report to the Tribunal thereof.

This joint committee report has now been submitted in NGT case OA No. 417/2022
(Niranjan Bagchi vs. State of Uttarakhand) which consolidates details of all legal structure
having potential to obstruction to the flow of the River and causing pollution to the River
Rispana and in addition provide recommendations as measures to the concerns raised

before the committee.
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and

Order of the Hon’ble National Green Tribunal

Constitution of Committee

Hon'ble National Green Tribunal (NGT), vide its order dated 27.05.2025 in the matter of
OA No. OA No. 417/2022 titled ‘Niranjan Bagchi versus State of Uttarakhand & Ors.

concerning Encroachment and Pollution in River Rispana, directed National Mission for

Clean Ganga (NMCG) to undertake a comprehensive review of constructions on the

riverbed and floodplain of River Rispana and to submit a detailed report.

In compliance with the said directions, a committee was constituted comprising the

following members:

1. Sh. Dheeraj Joshi, Director (Projects), NMCG — Chairman

Chief Engineer, Irrigation Department, Govt. of Uttarakhand or his nominee not

below the rank of SE — Member

3. One representative of SMCG, Uttarakhand — Member

One representative from National Institute of Hydrology (NIH), Roorkee — Member

5. District Magistrate, Dehradun or his nominee — Member Secretary

The terms of reference of the Committee are as follows:

1.

Undertake a field level verification of the unidentified construction along River
Rispana;

Prepare a detailed review report enumerating: Number and nature of structures
reviewed, .ﬂndings on each structure, action recommended (removal/
regularization/ retention); and |

Status of enforcement of any past actions.

The Office Memorandum No. L-25012(11)/7/2025-O/o0 ED(TECH) NMCG dated

17.07.2025, regarding constitution of committee and its TOR, is enclosed at Annexure |.

i A 1

(.
5 e&\j/

File No. L-25012(11)/7/2025-O/0 ED(TECH) NMCG-NATIONAL MISSION FOR, CLEAN GANGA (Computer No. 295849)
Generated from eOffice by Arpita Kumari, CONSULTANT(AK)-O/0 ED(TECH), CONSULTANT (LEGAL), NATIONAL MISSION FOR CLEAN GANGA on 17/04/2026 04:07 pm

13



2872193/2026/0/0 ED(TECH)

3678

I

. Proceedings of the Committee

2.1 Meetings (Annexure- Il)
(a) First Meeting : 23.07.2025
(a) Second Meeting : 01.08.2025
(b) Third Meeting : 08.08.2025
(c) Fourth Meeting : 11.08.2025
(d) Fifth Meeting : 14.08.2025
(e) Sixth Meeting :12.11.2025

() Seventh Meeting : 18.12.2025

2.2 Field Visits

(a) First Visit :17 - 19 Dec 2025
(b) Second Visit : 07 - 08 Jan 2026

The minutes and discussions of the meetings of the Committee are provided at Annexure
Il

RISPANA RIVER SYSTEM

3.1  General Description

The Rispana River originates as a small spring from the Lal Tibba peaks of the Mussoorie
hills at an elevation of about 2279 m above mean sea level (MSL) and flows through
Dehradun city. Adjacent to the Rispana is the Bindal River, which also flows through
Dehradun and joins the Rispana at Mothrowala. Downstream of the confluence of the
Rispana and Bindal rivers, the combined flow is known as the Suswa River. The Suswa
River is a tributary of the Song River, which ultimately joins the River Ganga near
Satyanarayan, between Rishikesh and Haridwar. The Rispana River basin lies between
latitudes 30°29'15" N and longitudes 78°06'98" E. Toposheets Nos. 53-J3 and 53-J4

NooAS 2
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provide information on the topographical features of the basin. The location map of the

Rispana River along with its drainage network is shown in Figure 1.
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Fig. 1. Location of the Rispana Basin with drainage network

Springs located in the Agehill, Massifall, Khetwala, and Barloganj areas in the upstream
catchment feed the Rispana River throughout the year and contribute to base flow even
during the lean season. Several small spring-fed streamlets merge along the course to
form the well-known Shikhar Fall (approximately 4 m high). Thereafter, the river flows in

a south-westerly direction along Rajpur Road over the Doon gravels.

During the lean season, the river course downstream of Shikhar Fall generally remains
dry. The river passes through several settlements, including Nalapani, Rajpur, Chander

Road, Defence Colony, Aamwala, Tapovan, Dandadhoran, Adhoiwala, Gujaram, and

A Aol
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Ajabpur, before joining the Bindal River. The total catchment area of the Rispana River is
about 53.45 km?, and the total length of the main river course is approximately 26.97 km.

Details of the river course length of the Rispana and its largest tributary, Nalapani, are
presented in Table 1.

File No. L-25012(11)/7/2025-O/0 ED(TECH) NMCG-NATIONAL MISSION FOR CLEAN GANGA (Computer No. 295849)
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Table 1: Length of River course of Rispana and Nalapani

Benchmark Stage Distance,| River Length,
Km Km
Origin 0 0
Mossy fall 2.04 2.04
Jharipani 1.72 3.76
Shikhar Fall 2.29 6.05
Rajpur Diversion canal 2.83 8.88
Nalapani confluence 10.02 18.90
Bindal confluence (Outlet) 8.07 26.97
Total length of Rispana river from origin to confluence 26.97 km
with Bindal river
Total length of Nalapani river from origin to confluence with Rispana | 13.90 km
river

The Rispana River carries significant discharge during the monsoon season, up to
September. However, the flow reduces considerably from October onwards. The river
remains perennial in the hilly region up to Shikhar Fall. Just upstream of Shikhar Fall,
approximately 14 MLD of river flow is abstracted for drinking water supply. About 2.2 km
downstream of Shikhar Fall, the river enters the highly permeable Doon gravels, where it

generally becomes dry during winter and summer months.

At approximately 2.83 km downstream of Shikhar Fall and about 500 m south of Rajpur
village, the flow of the Rispana River is diverted into the Rajpur Canal, which was
constructed more than 350 years ago for irrigation and drinking water supply. The canal
terminates at the temple tanks of Guru Ram Rai, located in the heart of Dehradun city.

Large terraces formed by thick sediment deposits transported by the Rispana are present
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along its course, and the riverbed is largely covered with boulders of varying sizes. During

non-monsoon periods, river flow is confined to a narrow section of the riverbed.

In the lower reaches, land along the Rispana River is predominantly urbanized or under
agricultural use. The Rispana and Bindal rivers serve as the primary drainage outlets for
stormwater in Dehradun city, thereby playing a critical role in flood mitigation. Although
the Rispana River is the main carrier of monsoon runoff, its floodplains and river course
are heavily encroached upon, resulting in the loss of its natural riverine character and

transformation into a polluted drain in urban stretches.

The river is severely polluted due to the discharge of untreated sewage, solid waste
dumping, and open defecation, which has significantly degraded its ecological health and
poses serious public health risks to nearby residents. Despite carrying substantial
monsoon flows, the post-monsoon discharge (October—November) diminishes rapidly as
the river traverses the Doon gravels, owing to high subsurface permeability and declining

groundwater levels.

Physical Features

The up-reaches of the Rispana basin are hilly and covered with stable dense forest for a
distance over a stretch of approximately 8.0 km. In the middle reaches, the Nalapani River
catchment exhibits moderate slopes, with forest cover on the right bank and undulating
open land with shrubs and habitations on the left bank. The remaining middle and lower
reaches of the basin are predominantly urbanized areas of Dehradun city. The physical

characteristics of the basin are discussed below.

Digital Elevation Model (DEM)

The elevation of the Rispana River catchment ranges from 573 m to 2276 m above MSL,

as presented in Table 2. Approximately 78% of the basin area lies below 1000 m elevation
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and falls within the urbanized region of Dehradun city, while only about 1% of the area
lies above 2000 m, primarily comprising hilly terrain (Figure 2). This topographical
heterogeneity significantly influences runoff generation, groundwater recharge, and the

planning of soil and water conservation measures within the basin.

Table 2: Elevation distribution of Rispana Catchment

Elevation, m Area, (km? Cumulative Area Percentage Area,
distribution, km? %
573 - 650 10.31 10.31 19.28
650 - 750 15.74 26.05 29.45
750 - 850 9.63 35.67 18.01
850 - 1000 5.99 41.66 11.20
1000 - 1250 2.12 43.78 3.96
1250 - 1500 2.58 46.36 4.83
1500 - 1850 4.35 50.71 8.13
1850 - 2276 2.75 53.46 5.15

5 l‘:/ : MJT/

11
File No. L-25012(11)/7/2025-O/0 ED(TECH) NMCG-NATIONAL MISSION FOR \CLEAN GANGA (Computer No. 295849)
Generated from eOffice by Arpita Kumari, CONSULTANT(AK)-O/0 ED(TECH), CONSULTANT (LEGAL), NATIONAL MISSION FOR CLEAN GANGA on 17/04/2026 04:07 pm



2872193/2026/0/0 ED(TECH)

3684

TS’GI’G"E 7&“35.'0"!5 78"6;0"}5 73°9;U"E
N z
= o
5 ‘5 s
0 o [=3
S\I -~
©
e
Ea
z 2
o &
8
=z
Z L2
5 &
& 3
2
DEM Elevation, m =z
> . 5
£ 573 - 650 -2
@ e &
ol | | 650 - 750
2 fxstie
[ 1750-850
0 850 - 1000
I 1000- 1250
| 1250-1500 =
o 2
g 1500 - 185 -2
: ) B oo (3
g B 1850 - 2276
01 2 4 6 8
m
o 1 T \
T3UUE 78°3'T'E 7880E 78°G0"E

Fig. 2 Elevation Distribution of Rispana Basin

Slope, Drainage Network, and Contour Characteristics

The Rispana river catchment has been classified into 6 slope classes (Table 3). About

53.72 % of the catchment has mild to moderate slope (up to 10%) and is largely occupied
by urban areas of Dehradun city. The high sloping areas (> 50%) accounting 14.31 % of
total catchment, are located upstream of Shikhar fall and contribute to rapid runoff at a
high velocity to downstream of Rispana river. The slope distribution map of the catchment

is shown Figure 3.
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Table 3: Slope distribution of Rispana basin

Slope (%) Area (km?) Cumulative area (km?) Percent area
0-10% 28.72 28.72 53.72
10 - 15% 4.86 33.58 9.09
15 -20% 2.81 36.39 5.25
20 - 25% 2.15 38.54 4.02
25 - 50% 7.27 45.81 13.60
> 50% 7.65 53.45 14.31
Total 53.45 100
A
0-10%
| R
Z 0 15-20% s
25-50 %
z - |

T T T
78°C0E TB*30E E0E T890E

Fig. 3: Slope distribution of Rispana Basin
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The contour map, representing the vertical relief of the basin at a contour interval of 50

m, along with the drainage network, is shown in Figures 4 and 5 .
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Fig. 4: Drainage network of the Rispana basin
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Fig. 5: Contour Map of the Rispana basin

Soils in Rispana River Catchment

Soil characteristics significantly influence water holding capacity, infiltration, vegetation
growth, and subsurface flow. The Rispana catchment is predominantly covered by three
soil textural classes: clay loam (37.30%), loam (41.34%), and sandy loam (21.36%), as

detailed in Table 4. The spatial distribution of soil types is shown in Figure 6.

Table 4. Soil textural classes in the Rispana Basin

Soil Texture Area (km?) Percentage Area (%)
Clay Loam 19.94 37.30
Loam 22.10 41.34
Sandy Loam 11.42 21.36
Total 53.45 100
/
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Fig. 6: Soil texture of the Rispana Basin

Land Use/Land Cover (LCUC) Map

The land use/land cover (LULC) distribution of the Rispana catchment is presented in
Table 5. Urban and built-up areas occupy the largest proportion (24.60%) of the basin,
while agricultural land constitutes the smallest share (6.88%). The heterogeneous LULC
pattern reflects variations in terrain, climate, and anthropogenic activities. The LULC map

of the catchment is shown in Figure 7.

Table 5: LULC classification of the study area

LULC Area (km?) Percentage Area (%)
1. Barren Land 7.57 14.16
2. Urban/ Builtup Land 13.15 24.60
i
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3. Moderate Forest 12.74 23.84
4. Agriculture Land 3.68 6.88
5. Dense Forest 10.25 19.18
6. Grass Land/ Scrub Land 6.06 11.34
Total 53.45 100
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Fig. 7: LULC Classification of the Rispana river catchment area

3.3 Water Budget

The Rispana River basin is relatively small, with a catchment area of about 53.45 km?

and an elongated shape. The total length of the river course is approximately 26 km, while

the basin width varies from 1.38 km to 3.43 km, with an average breadth of about 2.06

km. There are no surface storage schemes within the catchment. Further, there is no

import, export, or inter-basin transfer of water from adjoining river basins.
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The catchment receives an average annual rainfall of approximately 2247 mm,

corresponding to a total annual inflow of about 120.102 million cubic metres (MCM). Of

this total inflow, an estimated 55.607 MCM is lost through evapotranspiration, while

approximately 40.939 MCM leaves the catchment annually as surface runoff. The
remaining portion of rainfall infiltrates into the subsurface and contributes to groundwater

recharge, which, based on a simple water balance approach, is estimated to be about

23.556 MCM.

Water within the catchment is utilized by various institutions, villages, and urban water

supply systems, primarily for domestic and drinking purposes. A small proportion of water

is also used for irrigation of limited agricultural patches. The total annual water utilization

from major springs and river flow abstractions within the Rispana catchment is estimated

to be approximately 5.20 MCM, as summarized in Table 6.

Table 6: Summary of estimated annual water utilization in Rispana catchment

Sl. | Particulars of water utilization Annual
No. Volume in
MCM
1 | Wood Stock School, Mussoorie 0.02365
2 | Northern Railway School and Wynberg Allen School, 0.015768
Mussoorie
3 | Domestic as well as for irrigation supply to agriculture patches 0.021024
to Khetwala and Company Bag area
4 | Oak Grove School, Jharipani 0.007884
5 | River flow tapping at the Shikhar Fall for domestic water supply 5.1100
6 | Domestic supply in Ladpur area. 0.02190
Total water utilization at major setups in Rispana catchment 5.200226
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4. OBSERVATIONS

A. Based on the data furnished by the State, a preliminary site visit was done by the
committee constituted for Rispana River, during Dec. 18, 2025, and on the basis of
site visit and interaction with line departments, salient observations of the committee

are summarized as under:

1. A preliminary site visit of the Rispana river was conducted and during survey visit
of Rispana it was reported by State that during recent flooding in the Rispana river
near Doon canal head site, many legal structures were extensively damaged, and
the remains of the structures were visible at the site. Further, it was observed that
data regarding legality of the structures and the period of construction of such
structures was missing in the data furnished by the State. A meeting was then held
on Dec. 18, 2025, under the Chairmanship of the Secretary, Urban Development
department, Dehradun wherein it was directed to State authorities to submit the
requisite information pertaining to: (i) the legality of the structures and (ii) whether
such structures existed prior to 07.10.2016. Also, during the meeting, Prof. C.R.
Babu was invited by the State to share his expertise and previous experiences
regarding the nature of flow and the extent of the floodplain in relation to the
Rispana River. Prof Babu has the viewpoint that the structures present increase
the flood risk and any structure in the riverbed as well in the zone of influence/flood
zone will be a serious obstruction in the flow and may lead to catastrophic events
during monsoon.

2. State authorities vide email dated 20.12.2025 shared the data but same was
limited to information pertaining only to village name, type of structure and
geographical coordinates. NMCG again vide its letter dated 31.12.2025 requested
State authorities to submit information/ documents specifically indicating:

(i) The legal Status of each structure and
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(i) whether such structures existed prior to 07.10.2016, supported by
documentary evidence.

3. State authorities (Nagar Nigam Dehradun) vide their letter dated 03.01.2026

shared information of all structures, falling in Rispana river flood basin, under the

5 year flood return zone, and with information that a joint inspection committee has

been formed including officers from Mussoorie-Dehradun Development Authority,

Investigation and Planning Division, Revenue department and Nagar Nigam

Dehradun and committee has submitted their report and is summarized as under:

Structures rise in active flood plain zone : All
Structure is legal in Nature : 06
Structure is in existence before 07.10.2016 ; 301
Structure is in existencecu{tey 07.10.2016 29

4. Based on this information, the constituted committee for Rispana River surveyed

the six structures on Jan. 08, 2026, site visit.

B. Based on the field observations of the Six legal structures, located within 5-year Flood
return zone, during site visit and interaction with concerned departments, salient
observations of the committee are summarized and related site photographs are

presented as under:

1. Site 1: Nagar Nigam Samudayik Sochalaya

(i) Nagar Nigam Sochalaya, a pacca (concretized) legal structure located in
Dalanwala under the ownership of Nagar Nigam Dehradun was surveyed by
the Committee and NMCG team. The |&P division Dehradun has submitted that
the structure falls under 5-year flood frequency zone and this structure was
constructed in 1990 (i.e. Structure existed prior to the 07.10.2016, the date of
Notification of NMCG Authority Notification Order).

(ii) The Sochalaya includes a concrete shed consisting of 2 toilet cabins and

urinals. A soak pit/ leachpit to hold the sewage till digestion is observed existing
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next to the toilets. However, the excess overflow is meeting directly the Rispana
river through a small drain (Cause of Sewage Pollution to river).

(iii) In view of flow obstruction in the river, civil structure/platform to hold
operational electric pole and a series of RCC sewage soak pit are evident in
the river. These structures hold the solid waste that comes along with the water
flow of the river and are collected by these structures.

(iv) The riverbanks are shielded by the walls on both banks. It may be noted
that the Syear or 25 year or 100 year flood return zone exist far beyond this wall
toward the pacca concrete or shaded structures housing the population along

the bank of Rispana.

Site 2 : Government : Transformer room

(i) Transformer is located outside the room and electric panels are observed in
this room and this structure existed in the side/ bank of the river. A pacca
(concretized) legal structure located in Dalanwala under the ownership of
Nagar Nigam Dehradun was surveyed by the Committee and NMCG team.
The &P division Dehradun has submitted that the structure falls under 5-
year flood frequency zone and this structure was constructed in 1990 (i.e.
Structure existed prior to the 07.10.2016, the date of Notification of NMCG
Authority Notification Order).

(i) However, since Structure falls within 5-year flood return zone hence may

Cause obstruction to river during flood/ heavy flow periods.

Site 3 : Samudayik Bhavan

(i) Samudayik Bhawan is a pacca (concretized) legal structure located in
Dalanwala under the ownership of Nagar Nigam Dehradun that was surveyed
by the Committee and NMCG team. The I&P division Dehradun has submitted
that the structure falls under 5-year flood frequency zone and this structure was
constructed in 1998 (i.e. Structure existed prior to 07.10.2016, the date of
Notification of NMCG Authority Order).
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(i) The Samudayik Bhawan was later opened to see the utilisation of the
Bhavan, and it is informed by Nagar Nigam officers and locals as well that
Bhavan is utilized for functions by the local houses (either to store material e.g.
Chairs, music/loudspeaker systems etc. or as kitchen purposes or for
community sitting and discussion purpose).

(iii) Samudayik Bhavan is a concrete structure with single room/ hall and is at
a distance from river but falls within 5-year flood return zone. Since community
functions are held in this hall so any solid/liquid waste generated during
functions, if not managed responsibly by Nagar Nigam, may become a cause
of pollution in the area. However, since Structure falls within 5-year flood return

zone, hence may cause obstruction to river during flood/heavy flow periods.

4. Site 4 : Jal Santhan Pump House near Samudayik Bhavan
(i) Jal Sansthan Pumphouse, a pacca (concretized) legal structure located in
Dalanwala under the ownership of Jal Sansthan Dehradun was surveyed by
the Committee and NMCG team. The I&P division Dehradun has submitted that
the structure falls within 5-year flood frequency zone and this structure was
constructed in 1990 (i.e. Structure existed prior to 07.10.2016, the date of
Notification of NMCG Authority Order).
(i) Existed in the opposite side/ bank of the river. However, towards the other
side of the alley, i.e., riverside domestic housing structures are observed
holding living population.
(iii) Jal Sansthan Pumphouse was found locked but was later opened for the
view of the Committee and NMCG team. It may be noted that the Pumphouse
key is maintained by the operator.
(iv) This structure falls within 5-year flood return zone, hence may cause

obstruction to river during flood/ heavy flow periods.

5. Site 5 Nagar Nigam Samudayik Sochalaya
(i) Nagar Nigam Sochalbaya, a pakka (concretized) legal structure located in

Dalanwala under the ownership of Nagar Nigam Dehradun was surveyed by

18
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the Committee and NMCG team. The I&P division Dehradun has submitted that
the structure falls under 5-year flood frequency zone and this structure was
constructed in 1990 (i.e. Structure existed prior to 07.10.2016, the date of
Notification of NMCG Authority Notification Order).

(ii) Sochalaya includes a concrete shed consisting of toilet cabins and urinals.
A soak pit / leachpit to hold the sewage till digestion is observed existing next
to the toilets.

(iii) Samudayik Sochalaya is a concrete structure and is at a distance from river
but falls within 5 yrs flood return zone. This structure falls within 5-year flood
return zone, hence may cause obstruction to river during flood/heavy flow

periods.

. Site 6 : Government Primary School Rajkiya Prathmik Vidyalaya, Chander

road

(i) Rajkiya Prathmik Vidyalaya, a pakka (concretized) legal structure located in
Dalanwala and was found locked by the Committee and NMCG team. The I&P
division Dehradun has submitted that the structure falls under 5year flood
frequency zone and this structure was constructed in 1990 (i.e. Structure
existed prior to 07.10.2016, the date of Notif_ication of NMCG Authority
Notification Order).

(ii) Rajkiya Prathmik Vidyalaya is a concrete structure and is at a distance from
river but falls within 5-year flood return zone. This structure falls within 5-year
flood return zone, hence may cause obstruction to river during flood/ heavy flow

periods.
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Site 4 : Pump House near Samudaayik Bhavan
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Site 2: Structure No. 25
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Site 3, 4, 5 & 6: Structure No. 250, 251, 256, 257 62
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5. RECOMMENDATIONS

The Committee, based on the interaction with the line departments/people and the
observations and findings during the field visit, makes the following specific
recommendations:

1. The six legal Structures were jointly surveyed by the committee which existed prior
to the 07.10.2016, the date of Notification of NMCG Authority Notification Order
and existing within 5-year return flood plain zone of river Rispana (as per KML file
submitted by the State).

2. Committee is of view that Site 1 : Nagar Nigam Sochalaya; and Site 5: Nagar
Nigam Samudayik Sochalaya are considered as the Structure that may cause
pollution and obstruction in flow of the river Rispana.

3. Committee is of view that Site 2: Transformer Room; Site 3 : Samudayik Bhavan;
Site 4 : Jal Sansthan Pump House and Site 6 : Rajkiya Prathmik Vidyalaya comes
within Syear flood return Zone hence may cause obstruction to the River flow
during flood/ excess flow.

4. Experts (Prof C. R. Babu) views in this matter brings clear understanding that
floodplains are vital natural water storage systems maintaining river Health,
supporting biodiversity, environmental flow and ensuring groundwater recharge
and the structures lying in the Active Flood Plain Zone will obstruct the flow of the
river as the structures present increase the flood risk. In addition, the expert
emphasized that during monsoon season the excess water of river is stored in the
flood plain zone and during lean season the stored water from flood plain zone
recharges or maintains the base flow of the river. In view of same committee, it
recommends that State should ensure through regular vigilance that no structure
is allowed to construct in the active flood plain zone of the River Rispana.

5. State to ensure that the Identifications pillars for 1-in-5-year flood return period
zone are demarcated in view of New CWC Guidelines at defined locations (as per
.KMZ/.KML file submitted by the State).

6. State should also ensure that the flow of the river is not affected in the active flood
plain zone.

7. State shall monitor the river health by ensuring regular water quality monitoring of
the river, identifying hotspots for pollution emitting to river, diverting to the nearby
STPs and/or plugging of drains/ direct sewage/ pollution sources that are
discharging directly into the river.
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Office Memarandum

Subject:_Constitution of a Commutter i the matter of Original Appheation No. 4172024 Titled
Niranchan Bagchi Versus State of Uttarakhand & ©Ors pending before Hon'hle NGT Principal
Bench, New Delhi regarding unauthorized encroachments and discharge of untreated waste into
River Rispana, Deboadun- Reg

This is in reference to the above captioned matter pertaiming to the issue of unauthorized
encroachments op the dry dverbed of River Rispana m Delradun and the diselarge of untrested
waste i the tver, cansing severe enyironmental degradation,

<. Vide Order dated 27.05.2025 in the above capticmed matter, the Hon ble Tribunal hay direotod
far a comprehensive review of constructions on the rverbed floodplain of River Rispana by
NMECG and subrt s detarled compliance report before the next date of hearing on 18 08 2028
Aceordingly, 3 Commuttee, as under, with the agproval of competent authonty, s constituted.

A Compusition of the Committee.

i,
v,

Shet Dheeray foshr, Divector (Projects), NMCG Charirn

Chief Engmeer, Irrigation Department, Gavernment of Uttarakhand or his nominee nos
below the rank of Superintending Engineer — Menshor

One representative from State Missson for Clean Ganga, Uttarakhand — Member

One representative from National Institute of Hydrology (NIH), Roarkee — Member
District Magistrate, Dehradun or his nominee — Aember Secretary

8. Termy of Referesnce;

1.

v

Undertake a field-fevel verification of the identified constructions along River Rispana:
Prepure a detailed review report enumernting: Number and nature of structures reviewed,
lindings on each structnre, Action Recommended (removal/ regularization/ retention y,
Status of enforcement of any past actions;

The Committes is ti submit @ report withun 20 days from the issue of this OM.

o The commitiee will conduct site inspections as necessary, and prepare and submit a detailed
eompliance report ta NMOG A brief note on this matter s also attachad for retersnce purpsee
by the members of the Committee.

liss tssues with the approval of Director General, NMUG,
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Annexure I
Discussion of the meetings:

(i) Meeting dated 23.07.2025:

Reviewed status of data submission, FPZ demarcation, and definition of
prohibited/restricted zones. Directed submission the final coordinates (latitude, longitude
and elevation) of FPZ along with notification and technical specifications; a detailed report
in the matter and clearly specifying constructions that are causing interruption in the
continuous flow of water or pollution in the River Rispana, for review by NMCG in
compliance with the directions of the Hon’ble NGT, municipal ward boundary files, Flood
plain boundary pillar installation and all shape files. All departments agreed to submit the
requisite information by 31.07.2025.

Direction to State Authorities: Vide D.O. letter dated 29.07.2025, DG, NMCG requested
Chief Secretary, Uttarakhand, to issue directions to State agencies for expeditious
submission of detailed FPZ data, coordinates of demarcated zones, ward boundaries,
and details of structures. Earlier communications, including NMCG letter dated
30.04.2025, sought comprehensive reports on FPZ and structures falling within these
zones.

(ii) Meeting dated 01.08.2025:

Pending submission of FPZ KML files (22 km stretch) and reports from lIrrigation
Department; discrepancies in river length (22 km vs. 27 km) recorded; sought clarification.
Since the reports submitted lacked the requisite details, they were returned with
instructions for resubmission in complete form. Accordingly, the concerned departments
were again directed to submit:

Shape files of municipal ward boundaries and built-up features with geo- coordinates;
Detailed report identifying structures obstructing flow or causing pollution and status of
flood plain boundary pillar installation;

Final FPZ coordinates (Latitude, longitude and elevation) covering entire river length,
showing floodplain spread for 1-in-25.

Committee decided to seek expert input (e.g., Prof. C.R. Babu, CEMDE, Delhi
University) for interpretation of “interruption in continuous flow” under Clause 6(3) and
representation from CPCB in the committee. Committee directed SMCG to coordinate
with District Magistrate for submission of site visit plan.

(iii) Meeting dated 08.08.2025:

Discussion of NMCG officials was held with Prof. C.R. Babu, CEMDE, Delhi University
regarding the definition of flood plain and active flood plain.
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During the meeting, Prof. C.R. Babu shared his expertise and previous experiences
regarding the nature of flow and the extent of the floodplain in relation to the Rispana
River. He explained that river ecosystems are among Earth’s major landforms, critical for
sustaining the biosphere by supporting diverse life forms. The riverscape includes the
watercourse (channel), riparian zone (riverbed and adjacent floodplains), floodway on
either side of the main channel, embankments that hold floodwaters, enclosed
floodplains, adjoining uplands, and the interconnected groundwater flow network (Figure
1). The structure and function of river ecosystems depend on five interacting elements—
physical structure, water quality, water quantity, biodiversity, and floodplains (including
riparian zones). Any change in one element alters the whole system (Figure 9).

He noted two main types of stream flows—storm flow, resulting from precipitation that
reaches the channel rapidly via overland or subsurface routes, and base flow, resulting
from precipitation infiltrating into the ground and reaching the channel through subsurface
pathways.

Moving to the definition of a floodplain, Prof. Babu highlighted that the most reliable
definition is based on its hydro-geomorphic character—comprising sand, silt, clay, and
geomorphic units deposited by the present-day river. Floodplains act as temporary
storage for floodwaters and sediments, delaying flood peaks and reducing downstream
flood risk. Their geomorphology depends on sediment load, stream power, and the
erosion resistance of boundary materials. A reduction in floodplain extent leads to more
frequent and severe floods, as well as aggradation of the riverbed.

He emphasized that floodplains are vital natural water storage systems, maintaining river
health, supporting biodiversity, and ensuring groundwater recharge. Accurate floodplain
demarcation, using hydrogeomorphic criteria under natural conditions, is essential to
preserve the ecological continuum and ensure the unimpeded flow of the Rispana River,
while preventing structures that could alter flow patterns. As per NMCG Authority
Notification 2016, specific references to flood plains are mentioned vide Section 3 (1) (),
4 (ix) and 6(3).

State Government of Uttarakhand has notified flood plain zoning demarcation and its
regulation in the Prohibited and Restricted Area on 05 May 2025. Upon seeking
clarification during the meeting on 23.07.2025 regarding the criteria adopted for flood
plain zoning, it was conveyed by Irrigation Department, Uttarakhand (received by email
on 07.08.2025) that criteria for flood plain zoning have been adopted from the provisions
contained in para 6.1.4 of NDMA Guidelines, 2008 on wherein Prohibited Zone is based
on 1in 25 years flood recurrence and Restricted Zone is based on 1 in 100 years flood
recurrence. It was also stated in the letter that demarcation for Prohibition and Restricted
Zone through demarcation pillars in the flood plain zone is going on. [Upon asking about
the status of demarcation pillars during the meeting on 11.08.2025 held by the
Committee, it was stated by the Irrigation Department, Uttarakhand that they are
reviewing its floodplain demarcation in light of new CWC guidelines and considering
adoption of a 1-in-5-year return period instead of the current 1-in-25-year standard].
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A study by Soni et al. (2019) explains that floodplains can be identified by the sand, silt,
clay, and landforms created by the present-day river (Fig 8). The study further states that
the sand in a floodplain is very porous—about 40% of its volume is water - which means
it can soak up huge amounts of water during the monsoon from rainfall and floods. This
stored water is slowly released back into the river during dry months, helping maintain its
flow. Floodplains also act as natural flood protection, storing water underground without
evaporation losses and recharging from rainfall and floods. This makes them a reliable
year-round water source for millions of people.

These above observations are also corroborated with a recent IIT Roorkee study (Laskar
et al.,, 2025), which found that for river Ganga, the river-groundwater interaction
contributes significantly to river volume. Further, the study suggested that possible
reason for reduction in base-flow of Ganga is due to extensive artificial diversion,
reduction of tributary water flow and human intervention.
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Figure: 8 Different zone of a typical riverscape of the rivers in plains (CPCB 2020).
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Figure: 9 Five elements of the riverscape (river system) and interactions among them
(Source: Gopal, 2007).
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(iv) Meeting dated 11.08.2025:

A hybrid-mode meeting was held at NMCG, to review the status of submission of
requisite information in the matter of OA No. 417/2024. SMCG informed that certain FPZ
data, KML files, and pillar coordinates had been submitted, but several details from the
MoM dated 01.08.2025 (Sr. No. 2, 3, 4, 5, 6, 8) were still pending, including complete
GIS shape files of pillars along the Rispana. The State Government submitted that it is
reviewing its floodplain demarcation in light of new CWC guidelines dated 31.07.2025
and considering adoption of a 1-in-5-year return period instead of the current 1-in-25-
year standard, which may take about a year to implement. Meanwhile, the Committee
directed the State to submit details of structures (including households) within the 1-in-
25-year FPZ, with coordinates, ward boundaries, and built-up features, as repeatedly
sought earlier. UKPCB was tasked to validate Payjal Nigam’s submissions regarding
pollution from households. SMCG was instructed to provide the site inspection plan and
ensure participation of all relevant agencies in subsequent meetings. NIH recommended
conducting site visits once floodplain demarcation clarity is obtained.

(v) Meeting dated 14.08.2025:

A hybrid-mode meeting was held at NMCG to review the implementation status of task
assigned to NMCG under section 6(3) of NMCG notification, 2016 in compliance with
Hon’ble NGT Order dated 27.05.2025 and submission of requisite information by State
and recommendations in the previous meetings, in the matter of OA No. 417/2024.
NMCG deliberated State to delineate and provide FPZ lines on both side of River
Rispana along its entire stretch corresponding to 1in 5 year return period. The State was
requested to identify and submit details of all structures located within the Active Flood
Plain Zone (i.e., the area falling within the 1 in S-year return period flood lines) in the
format provided. In addition, the State was requested to submit details of any drains
originating from structure (s) identified and reported as per Para 2 that discharge into
the River Rispana and contribute to pollution. If no such drains exist, a certification to
that effect must be submitted.

(vi) Meeting dated 12.11.2025:
A hybrid-mode meeting was held at NMCG, to review the implementation status of

submission of requisite information and recommendations in the previous meetings, in
the matter of OA No. 417/2024. NMCG raised queries regarding input data and the
approach used for active FPZ delineation (1 in S-year return period is considered by the
State) and it was submitted by the State that it is same set of data used for FPZ of 1-in-
25 and 1-in-100 years return period. In addition, State was requested to submit the
details of structures in active flood plain zone in the format provided by NMCG along
with active FPZ corresponding to 1 in 5-year return period in .KMZ and .KML file formats.

Direction to State Authorities: Vide D.O. letter dated 29.07.2025, DG, NMCG requested
Chief Secretary, Uttarakhand, to issue directions to State agencies for expeditious
compilation and submission of required information in entirety to NMC, so that NMCG
may further act and ensure compliance with the directions of Hon’ble NGT.
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(vii) Meeting dated 18.12.2025:
During the Site visit also, there was a discussion with the PS UD, Uttarakhand wherein

it was directed that State authorities to submit the (i) the legality of the structures and (ii)
whether such structures existed prior to 07.10.2016. In the discussion, Prof. C.R. Babu,
CEMDE, Delhi University, was also invited as an expert. During the meeting, Prof. C.R.
Babu shared his expertise and previous experiences regarding the nature of flow and
the extent of the floodplain in relation to the Rispana River. Prof Babu has the viewpoint
that the structures present in the active flood plain zone cause obstruction in the flow of
the river and increase the flood risk which may lead to catastrophic events during the
monsoon. However, the floodwater stored in the surrounding zone of influence during
monsoon will also support base flow of the river during the lean season.

State authorities vide email dated 20.12.2025 shared the data but same was limited to

information pertaining only to village name, type of structure and geographical
coordinates.
Directions to State Authorities: NMCG again vide its letter dated 31.12.2025 requested
State authorities to submit information/ documents for further examination, site visits and
appropriate action in the matter, specifically indicating:

(i) The legal Status of each structure and

(ii) whether such structures existed prior to 07.10.2016, supported by

documentary evidence.
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ational Mission for Clean Ganga
COURT MATTER/URGENT

&

File No.: L-25012(11)/7/2025-O/o ED(TECH) NMCG Dated: 23" March, 2026

Subject: Submission of Committee Report in respect of OA No. 417/2022 before Hon’ble
Tribunal, Principal Bench, New Delhi

Kind attention is invited to the above-referred case filed before the Hon’ble National Green
Tribunal (NGT) in Original Application No. 417/2022 titled Niranjan Bagchi vs. State of
Uttarakhand & Ors and its order dated 18.08.2025. A copy of the said Order is attached as
Annexure — 1.

2. In connection with the aforesaid Order, a Joint Committee comprising representatives
from the National Mission for Clean Ganga (NMCG), Irrigation Department,
Government of Uttarakhand, State Mission for Clean Ganga (SMCG), National Institute
of Hydrology (NIH), Roorkee, and District Administration, Dehradun, was constituted
by NMCG vide letter dated 17.07.2025 to examine the status of structures located in the
active floodplain of River Rispana. A copy of the said Order is attached as Annexure 2.

3. The Committee has submitted its report vide email dated 27.02.2026. The report, inter
alia, identifies six (06) structures, based on information provided by the State authorities
(vide letter dated 03.01.2026), as “legal” found within the active flood zone. It further
highlights their impact on river flow and ecology. A copy of the said report and a
summary of these sites/structures is enclosed as Annexure 3 & 4. The report also lists
out structures/sites categories as illegal within the same flood zone.

4. Above in view, Joint Committee Report is forwarded herewith to the State Government
for information and for taking necessary action in a time-bound manner, in accordance
with the NMCG Notification, 2016 and in compliance with the observations of the
Hon’ble Tribunal from time to time in the present matter.

This issue with the approval of Competent Authority. »/

Encl.: As above
(Anup Kumar Srivastava)
Executive Director —Technical
To,
1. The Chief Secretary & Chairperson, State ganga Committee, Uttarakhand Government,
Uttarakhand Secretariat, 4, Subhash Road, Dehradun - 248001, Uttarakhand, India
Email: cs-uttaranchal@nic.in .
2. The Project Director, State Mission For Clean Ganga, Namami Gange, Uttarakhand, 105, Rajpur
Road, Opposite RTO officeDehradun — 248001, Uttarakhand
Email: pd@smecgup.org
3. The District Magistrate, Chairperson, District Ganga Committee, District Magistrate Office, 15-
17, Nardev Shastri Marg, Race Course, Dehradun, Uttarakhand 248001 Email: dm-deh-
ua@nic.in

Copy for kind information to:
1. PSto DG, NMCG

AL, (S wfed darer, o wares, T s et T Gver faumr, TRa wRaR)
UM Tel, 4O AN T8 VI efeaw, givear e, 3 faeeii—110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National Siadium, India Gate, New Delhi-110002
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Yy ational Mission for Clean Ganga
* £ "SileNo.: L-25012(11)/7/2025-0/0 ED(TECH) NMCG Date: March 24, 2026
NOTICE TO SHOW CAUSE

Subject: Show Cause Notice for structure situated in active flood plain of River Rispana,
Dehradun— Reg.

1) WHEREAS, the National Mission for Clean Ganga (NMCG) has been constituted under
the provisions of the Environment (Protection) Act, 1986 as an authority, vide
Government of India Notification No. S.O. 3187(E) dated 7™ October, 2016 [hereinafter
referred to as ‘the Notification’], to exercise powers and perform functions, inter- alia, for
prevention, control and abatement of environmental pollution in River Ganga and to
ensure its continuous and adequate flow so as to rejuvenate the River Ganga;

2) AND WHEREAS, Para 39 of the Notification provides functions of the NMCG and
amongst others, clause (c) of the said para provides that NMCG shall identify or cause to
be identified the specific threats to the River Ganga and its tributaries in areas abutting
River Ganga and its tributaries, including the remedial actions to be taken for rejuvenation
and protection of River Ganga and its tributaries;

3) AND WHEREAS, Para 41(2) & (3) of the Notification empowers NMCG to direct any
person, authority, Board or Corporation to take such measures which may be necessary
for prevention, control and abatement of pollution, rejuvenation, protection and
management of the River Ganga and its tributaries;

4) AND WHEREAS, attention is invited to the proceedings before the Hon’ble National
Green Tribunal in OA No. 417/2022 (Niranjan Bagchi vs. State of Uttarakhand & Ors.),
concerning encroachments and environmental degradation of River Rispana particularly
its order dated 18.08.2025. Copy of the said order is attached as ‘Annexure — 1 %

5) AND WHEREAS, a Joint Committee constituted by the NMCG has submitted its report
dated 27.02.2026 identifying six (06) legal sites/structures- (1) Nagar Nigam Samudayik
Sochalaya, (ii) Govt Transformer Room, (iii) Samudayik Bhavan (iv) Jal Sansthan Pump
House near Samudayik Bhavan (v) Nagar Nigam Samudayik Sochalaya (vi) Government
Primary School Rajkiya Prathmik Vidyalaya, Chander road located within the active
floodplain (1 in 5-year flood return zone) of River Rispana at Dehradun. Copies of the
said Order and a summary of these sites/structures are attached as ‘Annexure-2 & 3’.;

6) AND WHEREAS, in view of the above, and in exercise of powers conferred under
Section 5 of the Environment (Protection) Act, 1986, read with Section 6(3), second
proviso of the River Ganga (Rejuvenation, Protection and Management) Authorities
Order, 2016, and upon examination/review of the findings and recommendations of the

Pagetof3————
LS, (S ufdd wared, s gareE, T Rerg FHIR T WREoT MR, WRa UIHIR)
U T, WOR €A uwe v Rfeaw, gfedr e, T3 faeefl—110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-110002
Ph.: 011-23072900, 23072901
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above-said report, NMCG is of the considered opinion that these six (06) sites/structures
are liable for removal from the active flood plain of the Rispana river.

7) NOW, THEREFORE, in exercise of power conferred under Para 8 read with Para 41(3)
of the Notification, concerned State authority — The Municipal Commissioner, Nagar
Nigam, Dehradun are hereby directed to show cause within 10 days from the date of issue
of this notice as to why necessary direction should not be issued for removal of Four 4)
Structures/Sites shown at Serial No. 1,2,3 & 5 of ‘Annexure 3’.

8) In case, there is no response within the stipulated time, it shall be presumed that the State
authorities have no objections to the proposed action, and they shall accordingly, submit
a compliance report within 20 days from the date of issue of this Notice.

Encl: As above.

(Raje \4 Ku Mltal)
Dlrector General NMCG
To,

1. The Municipal Commissioner, Nagar Nigam, Dehradun,

Near Doon Hospital, New road, Dehradun, District-Dehradun, Uttarakhand- 248001,
Email: nagarnigam.ddn@gmail.com
Copy to:

1. The Chief Secretary and Chairperson, State Ganga Committee, Government of
Uttarakhand, 4, Subhash Road, Uttarakhand Secretariat, Dehradun, Uttarakhand,
Email: cs-uttaranchal@nic.in

2. The Project Director, State Mission For Clean Ganga, Namami Gange, Uttarakhand,
105, Rajpur Road, Opposite RTO officeDehradun — 248001, Uttarakhand
Email: pd@smcgup.org

3. District Magistrate and Chairperson, District Ganga Committee, Dehradun. He is
hereby directed to submit a consolidated report of the response/compliance of this
Notice
Email: dm-deh-ua@nic.in

Page 2 of 3
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" 2 HileNo.: L-25012(11)/7/2025-0/0 ED(TECH) NMCG Date: March 24, 2026

NOTICE TO SHOW CAUSE

Subject: Show Cause Notice for structure/site situated in active flood plain of River Rispana,
Dehradun— Reg.

1) WHEREAS, the National Mission for Clean Ganga (NMCG) has been constituted under
the provisions of the Environment (Protection) Act, 1986 as an authority, vide
Government of India Notification No. S.0. 3 187(E) dated 7™ October, 2016 [hereinafter
referred to as ‘the Notification’], to exercise powers and perform functions, inter- alia, for
prevention, control and abatement of environmental pollution in River Ganga and to
ensure its continuous and adequate flow so as to rejuvenate the River Ganga;

2) AND WHEREAS, Para 39 of the Notification provides functions of the NMCG and
amongst others, clause (c) of the said para provides that NMCG shall identify or cause to
be identified the specific threats to the River Ganga and its tributaries in areas abutting
River Ganga and its tributaries, including the remedial actions to be taken for rejuvenation
and protection of River Ganga and its tributaries;

3) AND WHEREAS, Para 41(2) & (3) of the Notification empowers NMCG to direct any
person, authority, Board or Corporation to take such measures which may be necessary
for prevention, control and abatement of pollution, rejuvenation, protection and
management of the River Ganga and its tributaries;

4) AND WHEREAS, attention is invited to the proceedings before the Hon’ble National
Green Tribunal in OA No. 417/2022 (Niranjan Bagchi vs. State of Uttarakhand & Ors.),
concerning encroachments and environmental degradation of River Rispana particularly
its order dated 18.08.2025. Copy of the said order is attached as ‘Annexure — 1°;

5) AND WHEREAS, a Joint Committee constituted by the NMCG has submitted its report
dated 27.02.2026 identifying six (06) legal sites/structures- (i) Nagar Nigam Samudayik
Sochalaya, (ii) Govt Transformer Room, (iii) Samudayik Bhavan (iv) Jal Sansthan Pump
House near Samudayik Bhavan (v) Nagar Nigam Samudayik Sochalaya (vi) Government
Primary School Rajkiya Prathmik Vidyalaya, Chander road located within the active
floodplain (1 in 5-year flood return zone) of River Rispana at Dehradun. Copies of the
said Report and a summary of these sites/structures are attached as ‘Annexure-2 & 3’.;

6) AND WHEREAS, in view of the above, and in exercise of powers conferred under
Section 5 of the Environment (Protection) Act, 1986, read with Section 6(3), second
proviso of the River Ganga (Rejuvenation, Protection and Management) Authorities
Order, 2016, and upon examination/review of the findings and recommendations of
the above-said report, NMCG is of the considered opinion that these six (06)

Fage-1ors
LS, (S afem warer, sie wares, 9 fer sy T g faumT, WRa WwRaR)
U T, AR &9 = AvAel WRfam, sfsam ve, 98 fResi—110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National Stadium, Iindia Gate, New Delhi-110002
Ph.: 011-23072900, 23072901
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sites/structures are liable for removal from the active flood plain of the Rispana
river.

7) NOW, THEREFORE, in exercise of power conferred under Para 8 read with Para 41(3)
of the Notification, concerned State authority — The Chief General Manager, Jal Sansthan
Dehradun are hereby directed to show cause within 10 days from the date of issue of this
notice as to why necessary direction should not be issued for removal of One (1)
Structure/Site named as Jal Sansthan Pump House near Samudayik Bhavan shown at
Serial No. 4 of ‘Annexure 3°.

8) In case, there is no response within the stipulated time, it shall be presumed that the State
authorities have no objections to the proposed action, and they shall accordingly, submit
a compliance report within 20 days from the date of issue of this Notice.

Encl: As above. QQ _ e
Ktm

(Rajeev\ ar\Mital)

Director General, NMCG
To,

1. The Chief General Manager, Jal Sansthan, B Block Rd, C Block, Nehru Colony,
Dharampur, Dehradun, Dehradun, Uttarakhand 248001,
Email: cgmujs@gmail.com & cgm-is-ua@nic.in

Copy to:

1. The Chief Secretary and Chairperson, State Ganga Committee, Government of
Uttarakhand, 4, Subhash Road, Uttarakhand Secretariat, Dehradun, Uttarakhand,
Email: cs-uttaranchal@nic.in

2. The Project Director, State Mission for Clean Ganga, Namami Gange, Uttarakhand,
105, Rajpur Road, Opposite RTO officeDehradun — 248001, Uttarakhand
Email: pd@smcgup.org

3. District Magistrate and Chairperson, District Ganga Committee, Dehradun. He is
hereby directed to submit a consolidated report of the response/compliance of this

Notice
Email: dm-deh-ua@nic.in

Page 2 of 3
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| %w 1al Mission for Clean Ganaa

File No.: L-25012(11)/7/2025-O/0 ED(TECH) NMCG Date: March 24, 2026

NOTICE TO SHOW CAUSE

Subject: Show Cause Notice for Structure/Site situated in_active flood plain of River
Rispana, Dehradun— Reg.

1) WHEREAS, the National Mission for Clean Ganga (NMCG) has been constituted under
the provisions of the Environment (Protection) Act, 1986 as an authority, vide
Government of India Notification No. S.0. 31 87(E) dated 7™ October, 2016 [hereinafter
referred to as ‘the Notification’], to exercise powers and perform functions, inter- alia, for
prevention, control and abatement of environmental pollution in River Ganga and to
ensure its continuous and adequate flow so as to rejuvenate the River Ganga;

2) AND WHEREAS, Para 39 of the Notification provides functions of the NMCG and
amongst others, clause (c) of the said para provides that NMCG shall identify or cause to
be identified the specific threats to the River Ganga and its tributaries in areas abutting
River Ganga and its tributaries, including the remedial actions to be taken for rejuvenation
and protection of River Ganga and its tributaries;

3) AND WHEREAS, Para 41(2) & (3) of the Notification empowers NMCG to direct any
person, authority, Board or Corporation to take such measures which may be necessary
for prevention, control and abatement of pollution, rejuvenation, protection and
management of the River Ganga and its tributaries;

4) AND WHEREAS, attention is invited to the proceedings before the Hon’ble National
Green Tribunal in OA No. 417/2022 (Niranjan Bagchi vs. State of Uttarakhand & Ors.),
concerning encroachments and environmental degradation of River Rispana particularly
its order dated 18.08.2025. Copy of the said order is attached as ‘Annexure — 1 e

5) AND WHEREAS, a Joint Committee constituted by the NMCG has submitted its report
dated 27.02.2026 identifying six (06) legal sites/structures- (1) Nagar Nigam Samudayik
Sochalaya, (ii) Govt Transformer Room, (iii) Samudayik Bhavan (iv) Jal Sansthan Pump
House near Samudayik Bhavan (v) Nagar Nigam Samudayik Sochalaya (vi) Government
Primary School Rajkiya Prathmik Vidyalaya, Chander road located within the active
floodplain (1 in 5-year flood return zone) of River Rispana at Dehradun. Copies of the
said Report and a Summary of these sites/structures are attached as ‘Annexure-2 & 3 i

6) AND WHEREAS, in view of the above, and in exercise of powers conferred under
Section 5 of the Environment (Protection) Act, 1986, read with Section 6(3), second
proviso of the River Ganga (Rejuvenation, Protection and Management) Authorities
Order, 2016, and upon examination/review of the ﬁndings and recommendations of
the above-said report, NMCG is of the considered opinion that these six (06)

NMCG. (
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sites/structures are liable for removal from the active flood plain of the Rispana
river.

7) NOW, THEREFORE, in exercise of power conferred under Para 8 read with Para 41(3)
of the Notification, concerned State authority — The Director, Primary Education
Directorate of Education Government of Uttarakhand - Dehradun are hereby directed to
show cause within 10 days from the date of issue of this notice as to why appropriate
directions should not be issued for relocation/rehabilitation of the structure/site away
from the Active Flood Plain, while ensuring that the educational interests of the students
are not adversely affected. The said direction pertains to one (1) structure/site, namely
Government Primary School (Rajkiya Prathmik Vidyalaya), Chander Road, as
listed at Serial No. 6 of Annexure-3.

8) In case, there is no response within the stipulated time, it shall be presumed that the State
authorities have no objections to the proposed action, and they shall accordingly, submit
a compliance report within 20 days from the date of issue of this Notice.

Encl: As above. A\ ;
(Rajeev Kumar Mital)
Director General, NMICG
To,

1. The Director, Primary Education Directorate of Education Government of Uttarakhand
Dehradun
Directorate of School Education, Nanoorkhera, Tapovan Road,
Dehradun - 248001, Uttarakhand — 248001
Email: ua.elementary@yahoo.in dgeduuk@gmail.com

Copy to:
1. The Chief Secretary and Chairperson, State Ganga Committee, Government of Uttarakhand,
4, Subhash Road, Uttarakhand Secretariat, Dehradun, Uttarakhand,
Email: ¢s-uttaranchal@anic.in
2. The Project Director, State Mission for Clean Ganga, Namami Gange, Uttarakhand, 105,
Rajpur Road, Opposite RTO officeDehradun — 248001, Uttarakhand
3. The Secretary, Education Department Government of Uttarakhand
Secretary (School Education), Government of Uttarakhand,
Uttarakhand Secretariat compound, Subhash Road,
Dehradun, Uttarakhand. 248001
Email: secy-edu-ua@nic.in
q. District Magistrate and Chairperson, District Ganga Committee, Dehradun. He is hereby
directed to submit a consolidated report of the response/compliance of this Notice
Address: 15-17, Nardev Shastri Marg, Race Course, Dehradun, Uttarakhand - 248001

Email: dm-deh-ua@nic.in

Page 2 of 3
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National Mission for Clean Ganga
COURT MATTER/URGENT

File No.: L-25012(11)/7/2025-O/0 ED(TECH) NMCG  Dated: 24™ March, 2026

Subject: Directions under Section 05 of the Environment (Protection) Act, 1986
regarding action on structures in active floodplain of River Rispana, Dehradun in
compliance of Hon’ble NGT Order in OA No. 417/2022 — reg.

Reference: Proceedings before Hon’ble National Green Tribunal in OA No. 417/2022
(Niranjan Bagchi vs. State of Uttarakhand & Ors.)

WHEREAS, National Mission for Clean Ganga (NMCG) has been constituted as an authority
by Govt. of India vide Notification No. S. O. 3187 (E) dated 07.10.2016 under the provisions
of the Environment (Protection) Act, 1986 to exercise the powers and functions conferred
under the said notification for prevention, control and abatement of pollution in River Ganga
and its tributaries and matters connected therewith;

AND WHEREAS, para 39 of the above said notification provides functions of the NMCG
and amongst other clause of the said para provides that NMCG shall identify or cause to be
identified for the specific areas where such remedial actions are required to be taken for
rejuvenation and protection of River Ganga and its tributaries;

AND WHEREAS, para 41 (2) (m) read with clause (3) of para 41 of above said notification,
empowers NMCG to direct any person or authority to take any such measures which may be
necessary for prevention, control and abatement of pollution, rejuvenation, protection and
management of river Ganga and its tributaries;

AND WHEREAS, the Hon’ble National Green Tribunal (NGT) in OA No. 417/2022 vide
order dated 18.08.2025 directed verification of constructions on River Rispana floodplain
with respect to land status, statutory permissions, and ecological impact, and further directed
NMCG to take action under Section 6(3) of the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016. A copy of the said order is attached as ‘Annexure —
1’

AND WHEREAS, the grievance in the present matter pertains to unauthorized
encroachments, including jhuggis on the dry riverbed of River Rispana, and discharge of
untreated domestic sewage, dairy waste, and industrial effluents into the river;

AND WHEREAS, a Joint Committee was constituted by NMCG pursuant to the order of the
Hon’ble NGT, comprising representatives from NMCG, Irrigation Department (Government
of Uttarakhand), State Mission for Clean Ganga (SMCG), National Institute of Hydrology
(NIH), and District Administration, Dehradun, which, after due deliberations and field
inspections, submitted its report dated 27.02.2026 along with letter dated 03.01.2026,
furnishing detailed information regarding structures situated within the floodplain of River
Rispana, including their classification as legal/illegal, status as pre- and post-Authority
Notification dated 07.10.2016, and respective ownership. A copy of the said report is attached
as Annexure-2;

CEAHISH, (9o afdd qareE, sa wareq, 98 e s T wRer fanm, ara  wer)
9 T, Ao I 95 Avd ©fsaw, sfear de, a8 fRehi—110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-110002
Ph.: 011-23072900, 23072901
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AND WHEREAS, as per the findings of the said Committee, a total of 330 structures have
been identified within the 1 in 5-year flood plain zone (active flood plain) of River Rispana
as under:

a) Structures rise in active flood plain zone: All (330)
b) Structure is legal in Nature: 06

¢) Structure is in existence before 07.10.2016: 301

d) Structure is in existence before 07.10.2016: 29

AND WHEREAS, above mentioned six (06) legal structures have been examined separately,
and a show notice has been issued by the NMCG vide letter dated 24.03.2026. A copy of the
said letter is attached as Annexure-3,4 & 5;

NOW, THEREFORE, in view of the above and in exercise of powers vested to NMCG
under Section 5 of the environment (protection) Act, 1986, the following directions are hereby
issued to the State Government-

a. To take necessary action for removal of illegal structures, as identified in the said
report as falling within the active flood plain so as to ensure uninterrupted river flow
and to preserve a space for healthy ecological functions of the flood plain;

b. To install boundary pillars at suitable intervals clearly demarcating active flood plain
along the river; &

¢. To take measures to ensure no further encroachment or re-construction within the
active floodplain.

A comprehensive Action Taken Report (ATR) shall be submitted to NMCG within 30 days
from the date of issuance of this direction.

Encl.: As ab X//
ncl.: As above X
Vj;(

(Raje umar Mital)
Director General, NMCG

To,

1. The Chief Secretary & Chairperson, State ganga Committee, Uttarakhand Government,
Uttarakhand Secretariat, 4, Subhash Road, Dehradun - 248001, Uttarakhand, India
Email: ¢cs-uttaranchal@nic.in

2. The District Magistrate and Chairperson, District Ganga Committee, District Magistrate
Office, 15-17, Nardev Shastri Marg, Race Course, Dehradun, Uttarakhand 248001
Email: dm-deh-ua@nic.in

Copy to:

3. The Project Director, State Mission For Clean Ganga, Namami Gange, Uttarakhand 105,
Rajpur Road, Opposite RTO office, Dehradun — 248001, Uttarakhand,

Email: pd@smcgup.org
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Sub:- Show Cause Notice for structure/site situated in active flood plain of River Rispana,
Dehradun-Reg. ;
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Sub:- Show Cause Notice for structure/site situated in active flood plain of River Rispana,
Dehradun-Reg.
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